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Thursday, the 29th September, 2022
(From 02:00 P.M to 05:30 P.M.)

1) Adjournment of House for short period

Due to pandemonium in the House during Zero Hour, the Hon'ble Speaker
adjourned the House for half an hour from 02:20 P.M to 02:50 P.M.

2) Resolutions

1) Shrimati Sarvjit Kaur Manuke, M.L.A. moved the following Non-official
Resolution in the House and was carried:-

"This House strongly recommends to the State Government that as 8.C.
children do not get scholarships in time, Educational Institutions do not
return their certificates, therefore requisite appropriate steps be taken to
safeguard the interests of the S.C. children."

While moving the Resolution, Shrimati Sarvjit Kaur Manuke, M.L.A. spoke
for 19 minutes.

The following Members took part in the discussion on the Resolution and
spoke for the time as mentioned against their names:-

1. Doctor Nachhatar Pal, Bahujan Samaj Party 04 minutes
2. Shri Budh Ram, Aam Aadmi Party 16 minutes
3. Rana Inder Pratap Singh,Independent Member 03 minutes
4. Sardar Kulwant Singh Pandori, Aam Aadmi Party =~ 06 minutes
5. Doctor Ravjot Singh, Aam Aadmi Party 03 minutes
6. Sardar Narinderpal Singh Sawna, Aam Aadmi Party 05 minutes
7. Sardar Gurdev Singh Dev Maan, Aam Aadmi Party 03 minutes
8. Shri Rajneesh Kumar Dahiya, Aam Aadmi Party 06 minutes
9. Sardar Kulwant Singh Bazigar, Aam Aadmi Party =~ 02 minutes
10. Shri Sheetal Angural, Aam Aadmi Party 02 minutes

The Finance Minister, by way of reply to the discussion on the Resolution,
spoke for 08 minutes.

2) Shri Gurlal Ghanaur, M.L.A. moved the following Non-official Resolution in the
House:-

"This House recommends to the State Government to take effective
appropriate steps to further promote the interests of the children and youths
towards sports on the analogy of "Khedan Watan Punjab Diyan" being an
excellent example of the seriousness of the Government towards the Sports

World."



While moving the Resolution, Shri Gurlal Ghanaur, M.L.A. spoke for 06
minutes,

While taking part in the discussion, Sardar Devinderjeet Singh Laddi Dhose,
Member, Aam Aadmi Party spoke for 05 minutes.

3) Walk-Out
The Members of the Shiromani Akali Dal staged a walk-out from the House

as a mark of protest for not being given time to speak during the Zero Hour.

The Hon'ble Deputy Speaker occupied the Chair of the House from 03:36
P.M to 04:05 P.M and from 05:20 P.M till adjournment of the House.

The House, then adjourned till 11:00 A.M on Friday, the 30th September,
2022,

CHANDIGARH: SURINDER PAL,
THE 29 SEPTEMBER, 2022 SECRETARY.
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